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tbe same to tbe officials as is done In the 
Dofeol:C Sorvices ; and 

\d) if not, the reasons tberefor 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIOYA CHARAN SHUKLA) : (a) Matters 
relatin. to retirement of the All India 
Service Officers are governed by the All 
India Services (Death-cum-retirement-
Benellts) Rules, 1958. These rules do not 
as yet provide for the compulsory retire· 
ment of an A 11 India Service Officer on ~ 
Illtaining the ale of 50 years. It is only 
after tbese rules are amended, thaI the 
Screening Committee appoinled by I he 
Mysore Governmenl can recommended the 
compulsory relirement of any All India 
Service officer of the Mysore cadre on his 
attainlns the age of 50 yea,.. 

(b) Ahhouah no instructions have been 
issued to the State Governments, generally 
the confidential records do form the basis 
for decidIng an officer's worth. 

(c) and (d). The existing imtructions 
a Iready provide that adverse remarks made 
in the confidenclal record of an officer 
should be communicated fO him, together 
with tbe substance of the entire report. 

IndiaA Mnaument. 

2212. SHRI K. P. SINGH DEO : 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state: 

(a) whether Government have drawn 
up a prollramme to convert Indian monu-
ments into magnets of tourism with UN 
assistance; and 

(b) if so, the details thereof 7 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH): 
(al and (b). Indian monumeots are alreudv 
magnificent tourist attractions. We do, 
however, want to encouragc an increasingly 
large number of tourists to visit them. 
Wilh this object the services of aD expert 
on Cultural Tourism have beeD obtained 
from the UNESCO. He is now visiting 
as many major centres as possible and will 
advise us both on promotina them and 
on ensurln, tbeir cooservatioo and preser-
~tlo  . 

Conference of Non-HIndI St.tts 

2213. SHRI K. P. SINGH DEO : 
SHRI HEM RAJ : 

Will the Minister or EDUCATION 
AND YOUTH SERVICES be pleased to 
state: 

(a) whether it is a fact that the Con-
ference of Non-Hindi States held reccntly 
at CoirlJbatore had made certaio suagestions 
in regard to the language problem; 

(b) if so, thr salient features thereof; 
and 

(c) the reaction of Government there-
to? 

THE MINISTER OF EDUCATION 
AND YOUTH SERVICE (DR. V.K.R.V. 
RAO): (a) to (c). A copy of the Reso-
lutions adopted at a Conference of Noo-
Hindi States held at Coimbatore on 25th 
and 26th January, 1969, is laid on the 
Table of the House. [P/acd in Library. Su 
No. LT-254/691. Government's poiicy on 
languages has already been clearly stated in 
the Government Resolution of 18th January. 
1968, as adopted by both the Houses of 
Pa rl iament. 

Cheeks at AIrports 

2214. SHRI K. P. SINGH DEO: 
Will the Minister of TOURISM AND 
CIVIL AVIATION he pleased to Slate: 

(a) whether, In view of the existing 
slow and cumbersome procedure for com-
pleting the customs, health and immi-
gration checks at the airports which causes 
delay to the passengers, Government pro-
pose to streamline the procedure; and 

(b) if so, the steps beiog taken by 
Government in this regard 7 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH): 
(a) and (b). Government is already seized 
of the matter. The prohlem of facilitation 
has two aspects viz. (i) provision of ade-
Quate terminal facilities at airports. and 
(ii) simplificatIon of paper work relating 
to frontier formalities, such as customs 
immigration and health clearance, ~ 
regard 

(i) above, a Committee under tbe 
chairmanship of Shrl J.R.D. Tata 
~  recently examined tbe ml!tI\,; 




